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scheme, of which the foundation stone was
laid by the hon, Chief Minister, been called
for ? Also has the land necessary for the
purpose of the scheme been requisitioned ?
Is it a fact that on 25-11.72 the Chief
Minister of West Bengal addressed a lotter
to Dr. K. L. Rao requesting him to find
some funds by way of cenmtral assistance
so as to quickly execute this scheme ? If so,
what is the reaction ef Government and
what was the reply sent by Dr. Rao to
the Chief Minister, West Bengal ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO) : It is
true the hon. Member, Shri Samar Guha,
has been pressing for this scheme for a
long number of years. The Government
feel that this work must be done in order
to give relief to the people who are living
in that Barachauka jala area, which is
about 1800 hectares. The fact that the
Chief Minister has inaugurated it means
whai he will also find funds for its execu-
tion,

1 do not have information whether the
land has been acquired or not, The scheme
involves work on the ecmbankments, cons-

tructing sluices and desilting  the Baghai
river,

1t is true the Chief Minister had asked
for financial assistance for this work., 1
have written back saying that this is a
small amount involved in this and this
could be taken up by the State Govern-
ment themselves, In any case, 1 requested
him to start the work, and if they find
any difficulty, they could write to the Plan-
ning Commission, with a copy to us, so
that we could pursue it here.

SHRI B. K. DASCHOWDHURY : It is
very cicar from the reply of the hon, Minis-
ter that he regquested the Chief Minister of
West Bengal to po shead with the scheme.
Is it akso a fact that the bon, Minister here
has already given assurance that he will
provide for the funds so that the Govern-
ment of West Bengal could go nhead with
th: scheme not only  to protect the 1800
hectares where crops ate destroyed annually
but 10 bnefit more than 10 to 15 times that
land as a result of the scheme, To save
the situation, | would also like to know
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whether even at this stage the Government
of India will make certain special alloca-
tions to take up this Barachauka embank-
ment scheme or the drainage scheme on a
priority basis 7

SHRI BALGOVIND VERMA : It is not
correct to say that Government have given
any sort of assurance to the West Bengal
Government for the completion of this
project. They certainly wrote to uy for some
financial assistance. So we wrote to them
that if they so like—because it is a very
small scheme-—they can make an applica-
tion to the Planning Ministry as well as
the Finance Ministry and they may send
a copy to us so that we may also take up
their case with these Ministries. That is all
that we can do, and nothing more, T think
this is within the competence of the West
Bengal Government to complete the work,
because it is a very small amount.

SHRI A, K. M. ISHAQUE : Sir, since
recently the Government has found out a
very convenient answer that the West Ben-
gal Goverpment must find out its own
resounzes to implement the schemes. Now,
whatever scheme is assigned to the Gov-
ernment, the same pattern of reply is given.
Mayv I know if this is the onlv function
of the Central Government, namely, 10
advise the local governments to find out
their own resources, and may | know when
this type of answer will stop and from
when the Central Government Wwill be

giving real help for implementinz these
schemes ?
SHRT BALGOVIND VERMA : Flood

relief operations are the concern of the
State Governments, Funds are provided in
the Plan, We give them block granis and
loans not attached to any particutar scheme,
It is not proper on the part of the West
Bengal Government nor on the past of the
hon. member to accuse us for the same,
They can do so out of their own fund
allotted for the purpose,

11.13 s,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC TMPORTANCE

REPORTED ATROCITIES ON HARLIANS BY
LANDLORDS AND POLICE IN Biuar
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) :
Sir. according to the information received
from the State Government on 6th May,
1973, a police party which had reached
village Choura, PS Sahar, district Bhojpur
to arrest 14 persons wanted in connection
with a case of dacoity under section 395
IPC was attacked by a mob, shouting
Naxalite slogans and armed with deadly
weapons. Several police personnel reccived
injuries. In the course of the encounter, the
police resorted to firing in which four per-
sons—Sarvashri Lal Mohar  Dusadh,
Ganeshi Dusadh, Baleshwar Dusadh and
Dinanath Sao—were killed and 21 others
were injured. Some countrymade guns, live
bombs, empty cartridges, two Naxalite red
flags and huge guantities of lathis, garasas,
spears, clc, were seized from different parts
of the arvea. The police have registered a
case and arrested 36 persons. Orders under
section 144 Cr.PC have been promulgated
and the situation is reported to be under
control.

Government of Bihar have ordered the
Commissioner, Patna Division to hold  a
detailed inquiry into the matter inciuding
the allegations regarding the circumstances
leading to the incident and the justification
for the use of force by the police. He has
been, in particular, directed to inguire into
the allegations that the incident was the
oufcome of an agrarian dispute relating to
wages and -that the police have wrongly
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desoribed the incident as an encounter with
Naxalites, The report of the Commissioner
is awaited,
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ot Wit wEw (FgT) W
wgem, 4% sifan s & Ao
fear qr ¥fww ¥ A qwe F AG
wrwET & ) AEaardT §% T T AT
®1 fagr goere fomr @ ¢ F &
1A SE WA @A AEAT gAY
wg we Wi Fga w1 wwr 2dfEe )

weaw wged . awt A T
FAET & 1 AGET THR AW AG T
wen & f@aTHEw AU W AR § |

$HRI INDRAJIT GUPTA (Alipore) :
Only two of the members whose names
were listed here were present. Further it is
the last day. So, kindly be a little indulgent,

AT WEYAW : AT WA § [ wed
#1174 foigk A d9z § A9 3,
faf &y T G%4 § 1 ¥ | o7
az 3 wrA A g, @ fetag O
I | qg wrAdm qgem Ty
T |

(sweena )

ReAA AHAT © FF AT A AT {
T oarar & )

1 am sorry, I am not allowing if....
(Inrenuptionsy Please sit down now, I am

sorry. 1 very much wish T would have
allowed it, but the rules come in the way.

11.32 Hrs,
QUESTIONS  OF PRIVILEGE—Contd.

(i) Niws REPORT PUBLISHED IN INDIAN

ExPriss, BoMmsAy FoiTioN, DATED 301H

A, 1973 ALLEGEDLY CASTING ReFLEC-
TIONS ON MEMBERS

MR. SPEAKER : 1 have to refer to cer-
tain privilege motions because the House
adiourng sine die today. .

First 1 will refer to the one about the
use of the words “goonda” and “goondai”.
On the 3rd May, 1973, Shri K. P. Unni-
krishnan sought 1o raise a question of
privilege in the House in respect of the
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following news report published in  the
Indian Express, Bombay Edition, dated the
30th April, 1973. Before taking any action
in the matter, we called for their explana-
tion. The news item reads:
“Mr, Limaye said (in a public meet-
ing at Bombay) the Prime Minister had
a ‘ring of goondas’ among the MPs who
shouted down the Opposition Members
whenever they rose to  speak. This
happened cven when the Prime Minister
herself remained present in the House,
he added.”
1 am sorry the words “goonda” and “goon
dai” are finding their place in the parlia-
mentary proceedings through some source
or other. T cannot help it.

Shri Madhu Limaye had then denied
having used the word “goondas™ ag re-
ported in the above news report.

I had then said that the concerned news-
paper would be asked to state what it had
to say in the matter, as the convention goes.
The Editor of the Indian Express, in his
letter dated the Tth May. 1973, has stated
as follows 1-—

“At the outset 1 take the full legal
and moral responsibility for what has
appeared in the Bombay edition of the
Indian Exprese dated 30th April, 1973
regarding the speech of Shri  Madhu
Limaye at Bombav.

Our staff reporter maintains that the
report which he has given is a correct
tran Jation of what he heard Mr. Madhu
Limaye say at the meeting in guestion.

It is just possible that our reporter mis-
heard what Mr. Madhu Limaye said. Such
misreporting doe: sometimes occur having
regard to the conditions under which re-
poriers work".

It i, very meaningful and interesing.

Further, he savs:

“1 may assure vou that there was no
imenticn on the part of either the (e-
porter or the sub-cditor who handied
the report to commit any breach of pri-
vilege of the Member. of ihe House, I
may also mention that in view of Mr.
Limaye's attitude to the ruling party and
the sttome language he had wsed amainst
the Government and the Prime Minister
in some of his other statements, no one
in the editorial departmeni had  any



